ITEM NO.39 REGISTRAR COURT SECTION III-A
SUPREME COURT OF INDTIA
RECORD OF PROCEEDINGS
BEFORE THE REGISTRAR MS. SUJATA SINGH
Civil Appeal No(s). 6587/2024
ABHAY KUMAR SINGH & ANR. Appellant(s)
VERSUS
STATE OF U.P. & ORS. Respondent(s)
([Only C.A. NOs. 6588-6590 of 2024 is listed under this item] )
WITH
C.A. No. 6588-6590/2024 (III-A)

Date : 20-08-2024 This appeal was called on for hearing today.

For Appellant(s)

Mr. Anurag Ojha, Adv.

Mr. Vipul Kumar, Adv.

Mr. Vishhal Saxxenaa, Adv.

Ms. Gauri Chhabra, Adv.

Mr. Pramod Kumar Tripathy, Adv.
Mr. Anurag Ojha, AOR

Mr. Kartikeya Bhargava, AOR

For Respondent(s)
Ms. Sakshi Kakkar, AOR
Mr. Abhishek Kumar Singh, AOR
Ms. Manisha T. Karia, AOR

UPON hearing the counsel the Court made the following
ORDER

C.A. No. 6588-6590/2024
Ld. Counsel for appellants has failed to file spare copies for

issuance of NLPA to the respondents.

As prayed, t da timey;.d as a last chance to the
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If spare copies are filed, Registry to issue NLPA to the
respondents and list again on 4.10.2024.

In case of default, process the matter for 1listing before the
Hon’ble Judge-in-Chambers, for further directions.

SUJATA SINGH
Registrar
MG
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